
NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

Dated: 12.12.2020 

 NOTICE 

Take notice that the following matters listed on 14.12.2020 in the Court of Chairperson will not be taken 

up. The next date of hearing will be notified later. 

 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 484 of 

2020 

Noble Resources International 

Pte. Ltd. 

Vs. 

Rajiv Chakraborty & Ors. 

(Resolution Professional of 

Uttam Galva Metallics) 

 
With 

Supriyo Mahapatra Anjali Anchayil-R1 

Mahima Sareen-R2 

Nishant Upadhyay-R3 

2.  Comp. App. (AT) 

(Ins) No. 485 of 

2020 

Noble Resources International 

Pte. Ltd. 

Vs. 

Rajiv Chakraborty & Ors. 

(Resolution Professional of 

Uttam Galva Metallics) 

Supriyo Mahapatra Anjali Anchayil-R1 

Mahima Sareen-R2 

Nishant Upadhyay-R3 

3.  Comp. App. (AT) 
(Ins) No. 716 of 
2020 

Rajan Arora & Ors. 

Vs. 

MMR Saha Infrastructure Pvt. 

Ltd. 

Ashish Verma N.P. Singh 

4.  Contempt Case 

(AT) No. 17 of 

2020 in Comp. 

App. (AT) No. 104 

of 2019 

Bharat P. Raut & Ors. 

Vs. 

Madhu Sillica Pvt. Ltd. & Ors. 

Aditya A. Pande  

5.  Comp. App. (AT) 

No. 129 of 2019 

 
Part Heard 

M.N. Pratap Reddy & Anr. 

Vs. 

Lakshmi Narasimha Mining Co. 

(P) Ltd. & Ors. 

 
With 

D.Abhinav Rao Mahesh Agarwal 

Sandeep Bisht-R1 

Akshay Bajpai-R3 & R4 



6.  Comp. App (AT) 

No. 148 of 2019 

 
Part Heard 

M. Nandana Reddy. 

Vs. 

Sri. Lakshmi Narasimha Mining 

Co. Pvt. Ltd. & Ors. 

S. Vivekananda Mahesh Agarwal 

Akshay Bajpai-R3 & R4 

 

 

 

 

Copy to: - 

                                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board                                                                                                     -sd/- 

2. Website: www.nclat.nic.in                                                                        Registrar       

 

 

 
 

http://www.nclat.nic.in/

